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yeaJ are lower than the prices ob· 
tained in 1967. 

The prices paid by the St.lte Trad· 
ing Corporation to its suppliers are de-
rived from the prices it settles witi, 
the buyers abroad. 

(c) It is not in the business interests 
of the Corporation to divulge details 

Dr. Hasaria's report on Industrial 
LicensiD, 

6131. SHRI GADILINGANA GOWD: 
SHRI LOBO PRABHU: 
SHRI P. RAMAMURTI: 
SHRI GIRRAJ SARAN 

SINGH: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be .pleased to state: 

(a) whether Government had ven· 
tied the accuracy of the statistics used 
by Dr. Hazari in his report on Indus· 
trial Licensing; and 

(b) if not, the reasons therefor? 

THill MINISTER OF INDUSTRIAL 
DEVIlLOPMENT AND COMPANY 
Ai'FAlRS (SHRI F. A. AHMED): (a) 
Imd (b). A atatement is attached. 

Statement 

Dr. R. K. Hazari has himself said in 
his Report on 'Industrial Planning a.nd 
Licensinl Policy' that the data useo 
by him sulfer from severe limitations. 
He hal added that the data are partial 
incomplete and in BOrne cales not fUlly 
reliable and that they should be taken 
as rough indicators of magnitudes ~nd 
not precise amounts. As the workme 
Of the indUB1rial licensing 8YBte~ IS 
being enqu1red.into in some detail .bY 
the Industrial Licensing pollcy InqUlry 
Commi.ttee I8t up under the Chairman· 
ship or Prof. Thacker, that COJIlDlittee 
witt no doubt esamlne whether there 
Is any sarlou. discrepancy in the itA· 
tlltiC8 ft- c1ted In the Report. 

A4westa4.iou 01 vaclUlt lancJ in,poll-
sell5ioB of iRailwaYII 

fH32. SHRI GADILINGANA GOW1J: 
SHRI N. K. SOMANI: 
SHRI P. RAMAMURTI: 
SHRI PILOO MODY: 
SHRI LOBO PRABHU: 

Will the Minister ot RAILWAYS be 
pleased to state: 

(a) the total length of vacant land 
In possession of Railways; 

(b) whether the Railways have 
consulted forestry experts and hav", 
satisfied themselves that aiforestatlol; 
on such vacant lands will not alfect the 
safe running of trains; 

(c) whether there are any areas, 
which can be given on lease Lor CUl-
tivation; and 

(d) if so, whether Government pru· 
pose to giVe the lease only to those 
who will demonstrate improved ~gri· 
cultural practices? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. pOONACHA): (a\ Ap·· 
proximately 90 thousand acres of cul-
tivable land. 

(b) Yes, provided while doing af-
forestation necessary precautiong re· 
garding track & signal visibility, 'tlilll· 
mum distance of plant line from the 
track and choice of species P.tc. are 
taken. 

(c) Yes. 

(d) No. Part of surplus cultivable 
land has been handed over to the 
Statl' Governments for licensing to 
cultivators. The balance cultivable 
land is being licensed to the extent 
possible, by the railways dir~~IY, p~. 
fel'E'nce being ,!(iven to adjolDlDg fte.d 
owners. 




